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" Further consideration continued on a motion moved on 22" July 2022,
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MR. DEPUTY CHAIRMAN: Thank you, Prof. Manoj Kumar Jha. So, are you
withdrawing the Bill? Prof. Manoj Kumar Jha, you are not putting the Bill for vote and
you are withdrawing the Bill}
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The Bl was, by leave, withdrawn.
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§?§ %I Now, we move on to the next Bill, the Constitution (Amendment) Bill, 2022
(amendment of article 153 and substitution of articles 155 and 156). Dr. V. Sivadasan
to move for a motion of consideration of the Constitution (Amendment) Bill, 2022.
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